File No.11014/07/2021-QA-Part(1) (E 16761)
Food Safety and Standards Authority of India
(A statutory Authority established under the Food Safety and Standards Act, 2006)
(Quality Assurance Division)
FDA Bhawan, Kotla Road, New Delhi - 110002

Dated, the 12t June, 2026

Order

Subject: Withdrawal of Method for determination of fruit content in fruit juices - reg.

The method for determination of fruit content in fruit juices (method no. 2.11)
available in the Manual of Methods of Analysis of Foods- Fruit and Vegetable Products is
hereby withdrawn.

2. Until a revised method for determination of fruit content in fruit juices is approved
by the Food Authority, the food testing laboratories may adopt any validated method of
analysis prescribed by AOAC/ International Organization for Standardization (ISO) /
Pearson’s/ Jacob/ International Union of Pure and Applied Chemistry/ Food Chemicals
CODEX/ Bureau of Indian Standards/ Woodmen/ Winton-Winton/ Joslyn or any other
internationally recognized regulatory agencies.

3. All FSSAI notified food testing laboratories are directed to comply with this order
with immediate effect.

4, This issues with the approval of Competent Authority.

(Dr. Satyeﬁt:imar Panda)

Advisor (QA)

To:

1. All FSSAI Notified Laboratories
All State Food Testing Laboratories
3. CEO, National Accreditation Board for Testing and Calibration Laboratories (NABL)



